
HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 
(Chief Justice's Secretariat) 

******* 
Subject: Waiting lists for the posts of Drivers (District Cadre) in 

Subordinate Courts of Kashmir and Jammu divisions of the 
State pursuant to Advertisement Notification No. 986 dated 
20.02.2014. 

ORDER 
No.: 1/o ~ Dated: oY-/2.-)..c 18 

Consequent upon the finalization of the selection process and preparation of 

select lists and waiting lists by the Selection Committee, constituted for recruitment to 

the posts of Drivers in Subordinate, Courts of the State advertised vide High Court 

Notification Nos. 986 dated 20.02.2014, and the approval of the recommendations of 

the Selection Committee by Hon'ble the Chief Justice, following waiting lists are 

issued for both divisions of the State which shall remain in force for a period of six 

months from the date of issuance of appointment orders of selected candidates: 

(A) Kashmir Division 

S. No. Roll No. Name, Parentage & Address· 

Ajaz Ahmad Sheikh 

1 11662-DR-K S/o Gh. Mohd. Sheikh 

R/o Reddi Panzgam, Kupwara 

(B) Jammu Division 

s. No. Roll No. Name, Parentage & Address 

Ravi Kumar Sharma 

1 136-DR-J 
S/o Lt. Makhan Lal 

R/o Badyal Brahamana Moh Ramnagar, 

Tehsil R. S. Pura, Jammu I 

By Order. <f, 
.~. ~ (Ja~~ed) 

No.Lf&o~Gp Dated: oY~ I)...- )...oJQ 

Principal Secretary to 
Hon'ble the Chief Justice 

Copy to the: 

1. 
2. 
3. 

4. 

Registrar General, High Court of Jammu and Kashmir. 
Registrar Vigilance, High Court of Jammu and Kashmir. 
Director, Information with the request to publish the select list in Daily Newspapers i.e. 
Greater Kashmir (Srinagar) and Daily Excelsior (Jammu).he ~I 

l"chocge NIC, High Co"rt Wl"'· J:mm" fo' "ploodl"g '" ~~::": ~ ~··· 

Princ1 I seVetary to 
Hon'ble the Chief Justice 
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